RI TEM NO. 117 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR ASHOK MENON

Petition(s) for Special Leave to Appeal (G vil) No(s).34066-34067
of 2009

H NDUSTAN AERONAUTI CS LI M TED Petitioner(s)
VERSUS
KRI SHNA DULARI & ORS. Respondent ( s)

(Wth prayer for interimrelief)

Date: 17/03/2010 These Petitions were called on for hearing
t oday.

For Petitioner(s)

M. N khil Nayyar, Adv.

For Respondent (s)
M. Raj esh Kumar, Adv.
M. Gunnam Venkat eswara Rao , Adv
M. Ashut osh Kr. Sharma, Adv.
M. Anur ag Ki shore, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Counsel appeari ng for Respondent Nos. 3 and 4
seeks further time to file count er af fidavit. Four

weeks tine granted, as a | ast chance. Respondent No. 2
has al ready appeared and filed counter affidavit.

| ssue fresh notice to the unserved Respondent No.1
by Regi stered Post AD.

List the matter on 21.04. 2010.

(Ashok Menon)
Regi strar
PS



